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Fazal COmmittee Report 

382. SHRI RAMAVATAR SHASTRI: 
Will the Minister of ENERGY be 
pleased to state: 

(a) whether a Ministerial Com-
mittee set up to examine the Fazal 
Committee repOrt fOr restructuring of 
the coal sector has submitted it. find-
ings; 

(b) it so, the details and to what 
extent it haS modified the Fazal Com-
mittee report, and 

(c) the details of decision, it any, 
f.aken thereon? 

THE 'MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) to (e). 
The report of the Fazal Committee is 
still under the consideration of the 
Government. 
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